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DELHI LEGISIATIVE ASSEMBLY SECRETARIAT E ¢

BULLETIN PART-II
(General infermatien relating to legislative & ether matters)
Menday 24th July, 2000/ Shravan 2, 1922 (Saka)

No, 7%
DETENTION_AND RELEASE OF MEMBER

The follewing message addressed to the Hen'ble Speaker,
Delhi Vidhan Sabha was received from the Police Statien,
pParliament Street, New Delhi 3 -

% Shri Mateen Ahmed, MLA, Delhi vidhan Sabha was
detained by the Pelice Station Parliament Street
alongwith others for disebeying the lawful
directions ef Police at 1225 Hrs on 22 ,7.2000,

He was released at 1230 Hrs fremthe Same place
on the same day l.e. 22,7.2000. .

S.K. SHARMA
SECRETARY
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